ISTER OF STATE IN THE
F FINANCE (SHRI DALBIR
ghalf of Shri Ashok Gehlot,

the Table a copy of the
10f Understanding (Hindi and
ons) between the Central Cot-
3 Corporation of India Limited
Iryol Textiles for the year 1952-

ihe Library. SceNo. LT. 2130/

s under Customs Act, 1962
Finance Act, 1989.

NISTER OF STATE IN THE
F FINANCE (SHRI DALBIR

English versions) under
f Customs Act, 1962:-

177 (E) published in Gazette
dia dated the 3rd March 1992
ther with an explanatory
morandum regarding revised
sof exchange forconversion of
ain foreign currencies into In-

jcurrency or vice-verse.

1246 (E) published in Gazette
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of Indiadatedthe 27th March, 1992
together with an explanatory
memorandum regarding revised
rates of exchange forconversion of
certain foreign currencies into In-
dian currency or vice-verse.

(i) S.0.247 (E) published in Gazette
of Indiadatedthe 27th March, 1992
together with an explanatory
memorandum regarding revised
rates of exchange forconversion of
certain loreign currencies into In-
dian currency or vice-verse.

(iv) S.0.299 (E)published in Gazette
of India dated the 27th April, 1992
together with an explanatory
memorandum regarding revised
rates of exchangeforconversion of
certain foreign currencies into In-
dian currency or vice-verse.

(v) S.0.300 (E)publishedin Gazette
of India dated the 27th April, 1992
together with an explanatory
memorandum regarding revised
rates of exchangeforconversion of
certain foreign currencies into In-
dian currency or vice-verse.

(vij G.S.R. 561 (E) published in Ga-
zette of India dated the 27th May,
1992 together with an explanatory
memorandum making certain
amendments tocentain Notifications
in the manner specified in column
(3) of the Table annexed with the
notification. [placedin Library. See
No. LT- 2132/92)

(2) Acopy of the Notification No. G.S.R.
557 (E) (Hindi and English versions) pub-
lished in Gazette of India dated the 26th
May, 1992 together with a explanatory
memorandum regarding exemption to the
employees of Air India, Indian Airlines,
Vayudoot and Pawan Hans, whether serv-
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